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The Counsel for the Petitioner is present. The Corporate Debtor's side is

absent.

By looking at the service affidavit filed by the Petitioner, since it appears that

seryice have been effected through private postal service, the Petitioner is hereby

directed to serve notice upon the Corporate Debtor by sendinS it through registered

post with a direction to file proof of service on the next date of hearing.

List this matter on 19.01.2018.
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